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caD easily haw a half-an-hour diacusaion. 
If offhand e\'CQ' Member asks a question, 
I do not know how the Home Minister will 
be able to answer it. 

SHRI HEM BARUA: It is not an off-
hand question. The External Affllirs Minis-
try bad said about this matter that they bad 
locIpd a protest. Now, the Home Minister 
is part of the Central Gla\lel'llDlCnt. For the 
Home Minister to say that he does not know 
anything about our frontiers is something 
very astounding. 

MR. SPEAKER : Offhand if the hon. 
Members ask questions, the Home Minister 
does not have the information just now and 
.0 he cannot answer th05C questiom. So, I 
think we may better give him time. Then, 
we shall be able to have a very useful dis-
cuasion and he will be able to give us better 
information. 

SHRI D. C. SHARMA: Does ho not 
know about Junagadh? Does he not know 
about Kashmir 1 What does he want time 
for? 

MR. SPEAKER: Next question. 

PAY SCALES OP CENTRAL GOVBRNWBNT 
EMpLOYES 

+ 
·7112. SHRI D. N. PATODlA: 

SHRI N. K. SANGHI : 
SHRI RAGHUVlR SINGH 

SHASTRI : 
SHRI HIMATSINGKA : 
SHRI N. K. P. SALVE: 

Will the Minister of HOME AFFAIRS 
he pleased to state: 

(a) whether it is a fact that the Adminis-
trative Reforms Commission has sU8&C"ted 
the rationalisation of pay scales of the 
Central Government employees; 

(b) if so, the broad details thereof; and 
(c) the decision taken by Government in 

this regard ? 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
VlDYA CHARAN SHUKLA): (8) The 
Administrative Reforms Commission has 
not yet submitted its report on matters 
relating to personnel administration. 

(b) and (e). Do not arise. 
SHRI D. N. PATODIA: It is a very 

poculiar way of givinc answers. It io true that 

the Administratiw Reforms Commission 
have not submitted their Inal repon. But, at 
tho same time, a study &roup was formed by 
the commission for civil aervices. That 
study &roup bas submitted its report and 
nothing p_ts GO\'CCllll1CDt from takilll 
into account the suggestions giwn by tho 
Study Group without waiting for the final 
report. 

Without ,oina into the details of tho 
matter, I would like to point out throe basic 
very imponant suggcstiom made by the 
Study GouP in their recOJDlllOlldations. 
The first suggcstion is with regard to the 
constitution of civil services of India for 
manning higher managerial and technical 
staff. The second suggestion is that for tho 
sake of improving discipline it is occcssary 
to reorient the entire procedure, and for that 
purpose, they have IUcgosted amendment of 
article 33 of the Constitution. The third 
suggestion is that the maximum aae limit 
should be raised to 28 years for competitive 
examinations so that professional and techni-
cal graduates may be eligible for tho exami-
nation. May I know wbether without 
waiting for the final report of the Adminis-
trative Reforms Commission Government 
will take into aCcount these very basic, 
important and valuable suggcstions? 

SHRI VIDYA CHARAN SHUKLA: 
The study teams are appointed by tho 
Administrative Reforms Commil8ion and I 
do not think the commission would be happy 
if the Government short circuited It and 
started considering the study \CamS' ~ 
ports, which are submitted to the commission. 
The commission has to take various thinp 
into account, consider the repons of the 
study teams and give an intesrated report 
to us. The repons of the study teams are 
in the Parliament Library and we are await-
ing the report of the commission. As soon as 
the considered opinion and the report of 
the commission is received by Government. 
I can assure the hon. member that we shall 
give our fullest consideration and take a 
decision 011 that. 

SHRJ D. N. PATODIA : Even the integ-
rated reports submitted by the Con'hnission, 
they take years to consider and overy 
question is answered in the manner that 
"lhe matter is aliJI under consideration.·· 
May] know whether this report of tho study 
team has come to the lIotice of Oovcmmcnl 
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and if that be the case, in what respects do 
the recommendations made by the study 
team .eIc to improve the pay scales of Cent-
tral Government employees ? 

MR. SPEAKER : He has said that it 
will be considered by the Commission. 
Before it is considered by the commission 
if the Government takes up the matter, why 
should there be the commission ? 

SHRt D. N. PATODIA : After the re-
pon is submitted by the Commission, may J 
know within what period the Government 
will examine it and take a decision ? 

SHRt VIDYA CHARAN SHUKLA: 
I bave already saki that we shall do so 
expeditiously. 

'tr ~R: f~ m~t : ~ ;{ 
'ij"lIJjql?o1 ~ if; ~ '1>111m ~, 
<ro1J ~ 'fI4 .... lf<q'j if; ~iffilI" am: 
~ m4tFfi ~ <'f1N1T 1 ~ ~ 
40011" 'fIT ~ ~ I ;m -q ~ ~ 
arnrr ~ fit;;;r.r ~ 'fIT~­
~ ~ ;j;f f~ ~r ~~ a-r;m 
~~~~~~~if; 
~~ ~f.t;~ ~r 
~iI;~T~~~? 

lItr fqN"(1lf ~""': ;;r.r ~ <mIT 
'R ~ fcrim: rn, ~ ~ ~ <mIT 'fIT 
1ft 9fA ~ ~I 

SHRI HIMATSINGKA : If there,s any 
useful suggestion given to the Government 's 
thore any difficulty in carrying it out simply 
because the final report of the commision 
hIlS not come 1 

SHRI VIDYA CHARAN SHUKLA : I 
have already replied to that. 

SHRI S. M. BANERJEE: May 1 know 
whether it i. a fact that this question of 
rationalisation of pay scales of Central 
Govcl1lDICnt employees has been entrusted 
to the Administrative Reforms Commission 
for minimising or reducing the pay scales 
of those cmplyces 1 May I know whether 
be is aware that today the pay scales of 
Central OovcrlUJlClDt cmplo_ are below 
the subsiateace 1eveI and whether the Govem. 
IDCIlt is likely to appoint any waF boar or 

a full-ftedged commission to consider this 
question? 

SHRIVIDYACHARAN SHUKLA: As 
usual, the hon. member's apprehensions are 
absolutely wrong. We have not submitted 
this matter to the commission to con.~iLlcr 
reducing the pay scales or any such thing. 
It i, a report regarding personnel allmin;,-
tration. All these things will be covered in 
that and as soon as the report is received. w~ 
shall consider it. (hllm up/ions). 

MR. SPEAKER : Next question. 

SETTING UP OF SCIENCE CENTIlII IN D~l.Il1 

+ 
·784. SHRI BEDABRATA BARUA : 

SHRI R. R. SINGH DEO : 
SHRI BAL RAJ MADHOK : 

Will the Minister of EDUCATION he 
pleased to state: 

(a) whether it is a fact that a Scicn"" 
Centre is likely to be set up in Delhi wilh the 
help of U.S.S.R.: 

(b) if so, the estimated coS( of Ihis 
Centre; and 

(c) tJ>e main ohjoeti"" of setting up (J", 
Centre? 

THE MINISTER Of· EDUCATION 
(DR. TRIG UNA SEN): (a) to (e). A Joint 
Committee of Indian and ll. S. S. R. scien-
tists has recommended that a Science Infor-
mation Centre be set up in India in co0l"''-;:-
tion with the U. S. S. R. Academy,.,' 
Sciences to serviee the needs of scienti,ts, 
specialists and institution.~ of );ighcr cuu-
calion. TIle main function of the ('.entre 
would be to make available literature on 
scientific knowleuge and advances in U. S. 
S. R .. and it should be located as a part of 
tne Indian National Scientific Documenta-
tion Centre in New Delhi. 

The details of the project have yel tu be 
worked out. 

SHRI BEDABRATA BARUA: 11,ere 
are only a few centres of excellence which 
apJ'lreciate the need for having ,",ell<quipped 
laboratories and also providing master scien-
tists to guide research work in India. In view 
of that ana in vicw also of the fact thai 
international assistance at this stase, not 
only in regard to institutional aid but also 
aid in terms of supply of personnel may be of 
asssstancc to India, will the G~t 
consider the question of securing ~­
tlOD of Soviet ilClentists in rese:m:h wmt in 




